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(b) wh:ther the jute mill owners 
intend to wale cut to overcome the 
cri' ; and 

(c) the steps, the Union Govern-
ment pro po ... to take in tbis r pect to 
ave the jute indu try 1 

THE MINISTER OF STATE 
IN THB MIN[ TRY OF COMMERCE 
AND SUPPL l HRI P.A~ SANGMA): 
(a) A a result of four succe ive 
short jute crop beginning from 1981 .. 82 
( uly-Ju e) there i hortage of raw jute 
in the market. 

(b) The Indian Jute Mill As ocia-
tion ha ubmi Hed a proposal uggest-
jng production c ntroJ. 

(c) The Government have regul ted 
the tock holding of jute mill under 
the jute (Licensing and Contr I) Order, 
1961 to bring about more equitable 
distribution of raw jute. The Gov rn-
ment have 1 0 arranged import of raw 
jute from abroad . 

[Translation] 

Reor a . ation of E isting T 

278. SHRf HARISH 
WiJI the Minister of 
pJea ed to state : 

Str core 

RAWAT: 
ANCE be 

(a) whether tbere i a proposal to 
reorganise the e~dsting tax structure; 

(b) if so, wether any hign-powered 
co.mmi tt e would be set up for n ce sary 
advice: for the purpose ; and 

tc) if so, the time by which this 
work i likely to be completed ? 

THE MINISTER OF STATE IN 
THE. MINISTRY OF F[NANCE 
(SHRI J ARDHA A POOJARY): 
(a) The proce of reorgani ation and 
rationa1isation of th tax structure is a 
continuing on:. Various measures in 
thi regard have been introduced through 
the Annual Finance Bills in the past; 
and a few such measure have been 
taken through specific act like Taxation 
Laws Am ndment Act, 1984. 

(b) and (c) D e not arise. 

Openln of Branches of NaUoaaJl ed 
Bank in DJ trlcts of Almora 

Pitbor garh 

279 SHRJ BARISH RAWAT: 
Will the Minister of FINANCE be 
pJeased to state ; 

(a) the number and nam s of bran-
ches opened by the State Bank of India 
during 1984·85 in the district of AJmora 
and Pithoragarh in Uttar Pradesh and 
the number of branches proposed to be 
opened th .. re in the near future indi4 
eating the locations thereof; and 

(b) the reasons for openin J s 
number of branches in the above dist-
ricts during this year b this bank and 
aJ 0 by other banks and the action pro-
po ed to be taken to open more bran-
ches in future? 

THE MINISTR OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
JANARDHANA POO]ARY): (a) 
During the period April to December 
1984t the State Bank of India has not 
opened any bra nche in Almora and 
Pithoragarh District. The bank i, 
however, holding licences for opening 
branches at the following centre !-

Di triet 

Almora 

Pi thoragarh 

Centre 

Dau)aghat 

N kote 
Pankhoo 
okbari. 

It has been advised to utilise the 
pending licences before 31 3.1985. 

(b) During the current branch 
licensing policy period April 1982 to 
March 1985 the district Almora and 
Pithoragarh required only 8 and 4 addi-
tional bank offices respectiveJy. Th 
Dumber of bank offices opened between 
April 1982 and December 1984 was 20 
in Almora District and 5 in Pithoragarh 
Dj trict. 

Further expansion of branche in 
thes district would be consid red 




